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o( the Tndian Ccean bcinR usrd as an 
intrinsic part of the ncw U.S. ~p:,ce 
slrRlc~y. 

(b) As part of its ~p~ce defence 
programmes the U.S. is deploying a 
worldwide nc:w01k of five ground based 
electro op'ic:\1 mrveillance sensors. 
Thesc sensOlS, which complement 
exrstmg raders. are desip'ne(i to detect. 
track and ident ify objects. in spl'.ce. 
Diego GRrcin is contemplated l'S one 
site for these scn~ors. Pent:>.gon plans 
reportedly call for the silt' to begin 
operations in financial )car 1987. 

(c) and (d). 1'h ere is no infor
mation which would .confirm that the 
U. S. Govcrnment has deployed F-IS 
fighter .bombers in Diego Garcia. 
However. U. S. Secretary of Defence 
('aspl'.r Weinbergcr ';Iatcd in his Bud
get tcslim(lf,y to the COJlgrt'ss for 
financial y(:\r 19~5 that "r-15 air
cnft frolT' wh ich the Miniaturised 
Homir.g Vehicle will be launched 
could be hased in the SOlilhern Hemis
pheres for 'attemrted intercepts' of 
satellites in highly elliptical (\fbil:~ ... " 

(c) 1he (,V(1\\lle!ming m.ljNity of 
nations have stated their opposition to 
the extensicl' of the alOiS race into 
outer ~pacr. Rcsolu!ion No. 30/59 
adopted by the UN General AssemblY 
in its last s~ssion on "Prevelltion of 
an Arms Race in Cu! cr Spaee'-'receiv 
ed 150 vot (s in favour with non 
against and a singk l!bstension. This 
resolution expressed grave concern'. 
at the danger posed to all mankind by 
an arms race in outer space, in pari i
cular the impending danrer of exacer
batin8 the current state of insecurity
by developments that could further 
undermine international peace and se
eurity." It reiterated the need for 
negotiating, on an urgent basis, ,to 
agreement to p:'el'ent such an alms 
n:ce in out er SP:lc·~. 

[Tran.liatio,d 

Allocation of Monry to Maharashlfa 
for Implementation of 20-Point 

Pro&ranrme 

56 .• SoHRJ VB AS MtlTTE~WAR : 

Will the Minister of PLANNING 
be pleased to state :. 

(a) the amount of money allocated 
10 Maharashtra for successful implemen
tation of 20-Point Prol!:ramme ; and 

(b) the percenta!;e of persons still 
helow the poverty line in the Slate of 
Maharashtra ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRT 
K. R. NARAYANAN) : (a) Implemen
tation of the revised 20-Point Pro
gramme. announced on 14-1-1981. 
was t'lkcn up from the Annual Plan 
1982-83. The r e~ised 20-Point Pro
gramme forms an integral part of the 
State Plans. and the oUllays for it, 
are derived from the relevant develop
mental sectors. The outlay/expenditure 
during 19~2-83, 83-84 and 84-85 
for Maharashtra is shown below ;-

Year 

1982-83 (Actual) 

1983-84 (Outlay) 

1984-85 (Outlay) 

(Rs. erores) 

Outlay 

863.83 

953.77 

964.71 

(b) On the hasis of the NSSO 32nd 
Round (1977-78) • the latest Survey 
for which results aTe availablr, th~ 
percentage of popul al ion· below (he 
poverty line in Maharashtra was esti
mated at 47.71 %-5585% in rural 
arcas and 31. 6 2 % in urban areas. 

r Englisl,j 

Inclusion of Nepali Language in Eighth 
Schedule 

57. SHRI ANANDA PATHAK: 
Will the HOME MINISTER be 

pleas(.' d to st 1( e 

(a) whether Government have now 
decided 10 include Nepali languaae in 
the Eighth Scheduled of the Constitu
tion of India; and 




